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From,
Chief Environmental Officer (Circle-5),
Uttar Pradesh Pollution Control Board,
TC-12V, Vibhuti Khand, Gomti Nagar,
Lucknow.

To,

The Registrar General,

Princpal Banch,

Hon’ble National Green Tribunal,
Corpernicus Marg, New Delhi.

Sub: Regarding IA No 159 of 2023 in OA No. 273/2022 in matter of Gyanendra
Pandey Versus State of UP & Ors.
Sir,
In compliance of above before Hon’ble National Green Tribunal matter
mentioned above, report is hereby attached with a request to put up before Hon’ble
National Green Tribunal for kind perusal.

Enclosure: As above.
Your’s Sincerely

(Dr.’%ﬁ@ran)

Chief Environmental Officer,
Circle-5
Copy to:
1. District Magistrate, Sitapur.
Shri Pradeep Mishra, Senior Advocate for UPPCB.
Chief Law Officer, UPPCB, Lucknow.
Regional Officer, UPPCB, Lucknow. /

/

Chief Environmental Officer,
Circle-5
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U.P. POLLUTION CONTROL BOARD

Building No. TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226 010
Telephone: +91-522-2720831, 2720681, 2720691 (Fax): +91-522-2720764

Ref No. - 66860/UPPCB/Lucknow(UPPCBRO)/CTE/SITAPUR/2019 Dated : 20/11/2019
To,
M/S CHAND KHAN
CHAND BRICK FIELD *
Ganeshpur, Laharpur, Sitapur,SITAPUR, _
SITAPUR .

(Y

Sub: Consent To Establish( C.T.E ) Application under section 25/26 of Water (Prevention &
Pollution ofcontrol) Act, 1974 as amended and section 21/22 of Air (Prevention &
Control of Pollution) Act, 1981 as amended

Kindly refer to your application for Consent to Establish (C.T.E) dated 18/09/2019 received
on 18/09/2019 for the proposed Project of CHAND BRICK FIELD Expansion of Existing Unit/
Modemization/diversification of existing plant at Ganeshpur, Laharpur, Sitapur,SITAPUR, under section
25/26 of Water (Prevention & Pollution of Control) Act 1974 as amended and section 21 of Air (Prevention
& control of Pollution) Act, 1981 as amended. Your application and the information submitted vide letter
dated have been examined along with the facts found during inspection by officials of UPPCB Board on
13/11/2019. Your Consent to Establish application is hereby Refused / Returned due to following reasons :

1. You have not provided complete information in point no  of application and annexure no .

2. Your unit was inspected on 13/11/2019 by officials of UPPCB. It has been found that the proposed
site is not suitable for setting up of the proposed unit due to the facts that nearest population is at
your site is not suitable as per THE UTTAR PRADESH BRICK KILNS (SITING CRITERIA FOR.
ESTABLISHMENT) RULES, 2012. Metres from the site/ nearsest educational institution,religious
place,monuments,reserveforest,sanctuary is at your site is not suitable as per THE UTTAR
PRADESH BRICK KILNS (SITING CRITERIA FOR. ESTABLISHMENT) RULES, 2012..metres
from the site/ the land use is not com oatible/proposed site is not as per the guidelines prescribed by
the Board.

3. The direction & distanse of abaddi, educational institution, religious place , monuments, reserve
forest, sanctuary/ highway, roads, railways & other,sensitive places of importance with in 2.5/5.0 km
radious of project site is not shown in the site plan submitted .

4, Unit has not obtained Environmental Clearance under EIA Notification 2006/ Unit has not obtained
NOC from competent authority.

5. The ETP/ STP proposals have not been found adequate due to the fact that your site is not suitable as
per THE UTTAR PRADESH BRICK KILNS (SITING CRITERIA FOR. ESTABLISHMENT)

RULES, 2012.
6. Proposals for Zero Liquid Discharge (ZLD) have not been submitted .
7. The proposals for Air Pollution Control Systems have not been found adequate due to the fact that

your site is not suitable as per THE UTTAR PRADESH BRICK KILNS (SITING CRITERIA FOR.,
ESTABLISHMENT) RULES, 2012..

Reason:
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Your Brick kiln site was inspected by the official of UPPCB and as per inspection report your site is
. Dot suitable as per THE UTTAR PRADESH BRICK KILNS (SITING CRITERIA FOR.
pA ESTABLISHMENT) RULES, 2012.. hence your CTE Application rejected and also directed to you
that do not construct and operate brick kiln at that place.

The Consent To Establish (C.T.E ) Application under section 25/26 of The Water (Prevention &
Control of Pollution) Act, 1974 as amended and section 21/22 of The Air (Prevention & Control of
Pollution) Act 1981 as amended, is hereby refused and you are hereby informed to comply the
mandatory provisions of aforesaid acts.

DrRam et sonedbyor

- Date; 2019.11.20
Karan 7 12:40:55 +05'30°

( Authoriicd Signatory )

Dr Ram Karan
regional officer

Copy To -

/.Ram Karan

" .Date: 2019.11.20
Karan 0 e

Dr Ram Karan
regional officer
( Authorized Signatory )

CEO Circle 5 UPPCB TCV 12 B Vibhutikhand, gomtinagar, Lucknow Dr Ram R Y
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Email; info@uppcb.com - Web Site: www.uppeb.com
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